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information is being collected and will be 
laid on the Table of the House. 

[English} 

Foreign Exchange Racket 

2949. SHRI V. SREENIVASA 
PRASAD: 

SHRI TARA SINGH: 
SHRI P. KUMARASAMY: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether the Government have 
received information about a Foreign 
exchange racket unearthed by a voluntary 
organisation as reported in the Hindustan 
Times dated July 7, 1994; 

(b) if so, the facts and details 
thereof; and 

(c) the action being taken by the 
Government in this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M.v. 
CHANDRASHEKHARA MURTHy): (a) to 
(c). The society referred to in the news-
item has been contacted by Enforcement 
Directorate. The society is yet to furnish 
the details of illegal acquisition!transfer of 
foreign exchangae by unscrupulous 
agents. Investigations will be made and 
appropriate action as provided under the 
law, would be taken after the relevant 
details/material are furnished by the 
Society. 

[Translation} 

Unemployed In GuJarat 

2950. SHRI N.J. RATHVA: Will the 
Minister of LABOUR be pleased to state: 

(a) the number of unemployed 
engineering, diploma and I.T.I. certificate 
holders in Gujarat particularly in tribal 
areas at present, separately; and 

(b) the number of diploma holders 
particularly in tribal areas employed during 
the last three years ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR (SHRI P.A. 
SANGMA): (a) and (b). The information 
is being collected and will be laid on the 
Table of the House. 

[English] 

Bank Deposit 

2951. DR. K.V. R. CHOWDARY: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether there has been an 
increase in the deposits of public sector 
and other banks during the last three 
years; 

(b) if so, the details thereof, bank-
wise and State-wise; and 

(c) the increase in the deposits 
made by the Non-Resident Indians in the 
above banks during the above period ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI M.v. 
CHANDRASHEKHARA MURTHy): (a) 
and (b). The deposits of each of the 
public sector and other banks during the 
last three years are given in the 
Statement-I. State-wise position of 
deposits of the scheduled commercial 




